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action will be compi ted t r fiUing up 
all the posts of driv rs and wir m ? 

THE MI ISTER OF STATE OF 
THE MINISTRY OF TOURISM A D 
CIVIL A VI TIO (SHRI KHURSH D 
ALAM KH N : (a) and (b) Tb re ax 
at present ix vac3ncie in th cat gories 
of drivers and iremen at Delhi Airport 
in International Airport Authority of 
India, out of which, three ar re eeved 
for Scheduled Tribes, one for Scheduled 
Cast J and the remaining two are 
unre eved. 

(c) Posts reserved for Sch duled 
Trib are being adverti ed. Trade te t/ 
interview for the p st r r cd for 
Sch duled Castes will be held shortly. 
Two unreserved po ts of drivers will b 
filled only when the need arises . Subject 
to availabili ty of uitable candidates, 
the reserved vacanci are 11k ly to b 
filled within six month. 
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Export of Pepper 

.2895. SHRI SKARIAH HO 
Will the Min· ter of COMMERC be 
pleased t~ tate: 

(a) whether there i lump in tb 
export of pepper ; 

(b) if so the reasons thereot ; 

(c) the total quantity of p pp r 
exp rted during the la t three y r 
with year-wise br ak-up of arning; 
and 

(d) the step being tak en to boost 
the export of pepp er ~ 
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TH MINISTER 0 STATE IN 
Tf MI ISTRY 0 eOMM ReB 
(SHRIM TI R M DULARI 81 HA): 
(3) While there h b en no slump in 
tit xport of pepper, there have been 
variati n in th quantiti xported from 
y ar to y ar, reflecting the intern tional 

Y ar 

1979·80 

1980-81 

1981·82 

1982-83 

d) Measure taken to boost export 
of l' 1'1' r include gett ing market nrveys 
undertaken, sending of sale delegations 
to importing countrie and participation 
fair and xhibition. Be ides thi, with 
a view to improving the export earning, 
m mber unt r ie of the International 
P PI' r Community uch as India. 
Brazil [nd ne ia and Malaysia have 
agr ed t ob erv¢ a common minimum 
exp rt price from August, 1983. 
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plea d to tate: 

(a) how many p rmanently econded 
Service Officers in D.G.I. organisation 

demand and supply. 

(b) Doe not arise. 

(c) Exports of pepper from India 
during the last four years are as 
under :-

Quantity 
(tonnes) 

20898 

26364 

20608 

22592 

Value 
(Rs. Crores) 

33.52 

38.95 

27.98 

29,39 

have been given extension in service 
during the last one year; 

(b) whether it is a fact that the 
Officer given extension have already 
attained the retirement age of 55 yean ; 

(c) whether they would have retired 
at the age of 52 years if they were in 
regular army ; 

(d) whether the Permanently 
Seconded Service Officer in 0.0.1. ofteI,1 
complir, against their stagnation and 
if so. the reason why such extensions 
for retiring officers are given; and 

(c) whether every Permanent 
Seconded Officer in D .O.I. puts up his 
paper for extension of ervice before 
attaining the age of retirement? 




